
FROM No 4 

(SEE RULE 42 ) 

CENTaAj.. .ADMLNISTPATIVE TRIBUNAL 
GUWAHATI BENCI-I: 

ORDER SHEET 

Original .ppiecatjon No: 
— 

C)A_ 
Ivlise Petition No: 

Contempt Petition No: 

Review ipplecatjon No: 

Ap pie cant s: -_ 	 OUI 

Respondants 	 3O&91 	 - 

for the .Applecants:_ 	f\ 1VVVVL.dL 

Mocate for the Resndants:_ 	cI 17 L 

5.6.2003 	Heard Mr.A.Ahrned, learned counsel for 
A k-a- k- 	 the applicant and also Mr.B.G.Pathak, lear- 

r 	v&.i- - , AaLV, 	 ned ddl.C.G.S.C. 
List the case on 30.6.2003 for further 

'' 	 order c, 1sr (4 
p 	 - : 

" 	 Vice-Chairman 

bb' 	 1' 

Ij.. 	 vk- 9.6.2003' 	esent : The Hon'ble !v. Justice D.N. 
Chdhury, Vice..Chairman. 

The Hon'ble Mr. R.K. Upadhyaa, 
We OLA mber (A). 

W. A. Ahrned, learned counsel, 
• 	f or the applicant stated that he has been 

gr i 
:nstructed not to press the application. 

1,jOu.4 ' 	\_ 4 	Accordingly, the application is dismissed 

OY ( 	 'on withdrawal. 
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